
s. NO.:_ APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON

NO.lM/SC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'BLE SENT FOR

PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STI5045212019 F.015570912024 06-06-2024 11-06-2024

2 STIS082412019 F.OISS8S712024 04-06-2024 11-06-2024

3 STIS08S712019 F.OISS89712024 07-06-2024 11-06-2024

4 ST/50863/2019 F.0/55900/2024 07-06-2024 11-06-2024

5 5T/50918/2019 F .0/55901/2024 07-06-2024 11-06-2024
,. ST/50938/2019 F.0/55902/2024 07-06-2024 11-06-2024

7 5T/50253/2019 F .0/55894/2024 04-06-2024 11-06-2024
~.

Mise ORDER
1 ST/52991/2018 M.0/50239/2024 06-06-2024 11-06-2024

2 5T/51005/2020 M.0/50240/2024 07-06-2024 11-06-2024

3 5T/51720/2022 M.0/50241/2024 07-06-2024 11-06-2024
h \..

) L".J.
1 DEPUTY REGISTRARI

Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 10-06-2024 TO 14-06-2024

uploaded in PDF lormat on lilt! CESTATwebsite immediately after signature of the Hon'blc members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.


